FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptey Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
NECTAR LOYALTY MANAGEMENT INDIA LIMITED

1. | NAME OF CORPORATE PERSON

Nectar Loyalty Management India Limited

2. | DATE OF INCORPORATION OF

September 12, 2011

CORPORATE PERSON

3. | AUTHORITY UNDER WHICH | Registrar of Companies, Mumbai
CORPORATE PERSON IS
INCORPORATED /REGISTERED

4. | CORPORATE IDENTITY NUMBER /
EIMITED—HABILITY—IDENHTY
NUMBER OF CORPORATE PERSON

U74120MH2011PLC221894

5. | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE (IF

A-503, Holy Plaza CHS Ltd, Noopur Complex
Mira Road (E), Near Sheetal Nagar, Thane,

ANY) OF CORPORATE PERSON Mabharashtra -401107
6. | LIQUIDATION COMMENCEMENT | 22" January, 2024
DATE OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Mr. Manish Gupta

Add. 207, Suchet Chambers, 1224/5, Bank Street,
Near Faiz Road, Karol Bagh, New Delhi- 110005

E-mail: liquidation.nectar@gmail.com
/ manish@rmgcs.com '

Contact No. +91 92122 21110

Reg. No. IBBI/IPA-002/IP-N0O0153/2017-
18/10400
8. | LAST DATE FOR SUBMISSION OF | 21%February, 2024
CLAIMS (Within 30 days from the liquidation

commencement date i.e. 22" January, 2024)

Notice is hereby given that the Nectar Loyalty Management India Limited has commenced voluntary
liquidation on 22™ January, 2024 [liguidation commencement date).

The stakeholders of Nectar Loyalty Management India Limited are hereby called upon to submit a
proof of their claims, on or before 21* February, 2024 (30 days from the liquidation commencement date
i.e. 22" January, 2024) to the liquidator at the address mentioned against item 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Nectar Loyalty Management India Limited

sCLal LOYdIlY

4

CS Manish Gupta

Liquidator of Nectar Loyalty Managemcnt India Limited
IBBI Reg. No: IBBI/IPA-002/IP-N00153/2017-18/10400

AFA valid upto 19.04.2024

E-mail: liquidation.nectar(@gmail.com / manish@rmgcs.com

Address: 207, Suchet Chambers, 1224/5, Bank Street,

Near Faiz Road, Karol Bagh, New Delhi- 110005

Date: 25.01.2024
Place: New Delhi
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20 POLITICS

ADDRESS TO NATION ON EVE OF R-DAY

Ram temple landmark in
India’s history: President

DIVYAA

People sound poll bugle for me: PM

DHEERAJ MISHRA
Bulandshahr, January 25

Addressing a gather-
ingin Bulandshahrafter
inaugurating and lay-
ing the foundation
stone of development
projects worth more
than 19,100 crore,

efits of government schemes
reach every beneficiary.
That’s why Modi is guaran-
teeing saturation, guaran-

d teeing 100%.Thisremoves
any possibility of discrimi-
nation or corruption. This is
true secularism, true social

women and youth, he said,are the
same in every society. Due to the
efforts of the government, 25
crore people, he said, were
brought out of poverty in the last
10years.

“Isawsomemediareports saying
that Modi will sound the election

LAUNCHING A SLEW of develop-
ment projects in western Uttar
Pradesh in the countdown to the
Lok Sabha polls, Prime Minister

Narendra Modi said on Thursday

Modi said,“Today we are

Ayodhya a “landmark in India's con-

that he only sounds the “bugle of making  every justice.” bugle today. Modi only soundsthe =~ New Delhi, January 25
vikas” (development) and itisthe effort  to The dreams bugle of vikas (development), Modi nEEn
“janata janardan” (the people)who  ensure of the poor, soundsthebugleforthewelfareof @ CALLINGTHE CONSECRATION cer- I E
sound the election bugle for him. that ben- farmers, thelast personin theline;’he said. emony at the new Ram temple in ! |

<1 R el

tinued re-discovery of its civilisa-

..-r'lh

tional heritage”, President Droupadi
* .
VELOX INDUSTRIES LIMITED afrl_'laﬁi GEIIIHFEI Bﬂﬂk Murmu on Thursday said the temple
i 3 Regd. Office: 902 Filix Commercial Complex, opp Asian Paints L.B.S. Marg, Bhandup Mumbai 400078 . o e e was an expression of people's faith
Ph.: 481 Z262536600, 0082267347 Email: weloxindusineshd & gmail.com Website: veloxindusiriesid n . . ’
I [ feifeinz synaicate I and a testament to their trust in the
EXTRACTS OF THE STANDALONE UNAUDITED FINANCIAL RESULTS : udici
judicial process.
FOR THE QUARTER AND NINE MONTHS ENDED 31" DECEMBER, 2023 ARM-Il BRANCH, MUMBAI : :
3rd Floor, Canara Bank Building, Adi Marzban Streel, Ballard Estate, Addressing the nation on the eve
Mumbai — 400 001, Tel,: 022-22651128 / 28, Email : chB289@canarabank.com of the 75th Republic Day, Murmu
Particulars Dimiter mutedd . W Lacw) Wb, e | Yo B} SALE NOTICE said: “Earlier this week, we witnessed
A1,12, 2023 300220231 31,12,2022 | 3112, 2023 ) 31,12, 2022 31.03.2023 E-fAuction Sale Motice for Sale of movable Properties under the Securitization and . : :
Tolal income $rom coerations [nat) 0 i] ] ] i ] Reconsiruction of Financlal Assets and Enforcement of Security Interest Act, 2002 the h1§tor1c COHSGCI’&UO%’I Ceremony
et Profit for the perod (before Tax, readwith provision bo Rule B (6) of the Security Interest (Enforcement) Rules, 2002, Ofth.e idol of Prabhu Shri Ram in the
Excaplional and'te Extracmdinary ibams) (7.25) [£.01) [4.18} [14.71) (0565 {15.36) klotice is hereby given to the public in general and in particutar to the Borrowern{s) and glOI’lOllS new temple constructed at
Wet Profit for the panod bafore Tax, Guarantoris) that the below described mowvable properties hypothecated/chargead fo his birthplace inAyodhya...Whenthis
[amer Exceptional andior Exlraordinary Rems)]  (7.25) [4.01) [4.18) [14.71) (0.96) {15.36) the Secured Creditor, the Symbolic Possession of which has been taken by the . . . ] : . :
Net Profit for the period aer tax A e O o Corioe s Bk il s o it e o™ * A it 6" it event.wﬂl be seen in the w1.der per President Droupadi Murmu addressed the nation on Thursday
{after Exceplionsl andior Extraordinary tems}]  (7.25) (400 ] (4181 (471)) (996]) {1536) Whatever there is” basis on 26.02.2024 for recovery of Rs. 35,83,585.75 (85 an spective, the future historians will
Equity Share Cagial TETA ) THTA)  TeT4 ) TATAN  TATA)  TETANL | 34.12.2023 plus further interest and charges from 01.01.2024) due to Canara Bank | | consideritalandmarkinIndia’scon-  forfive centuries”. early years of Amrit Kaal, the period
Frce Value of Equily Share Capltd i 1 L 19 ¥ 1041 | from Mis. Lucid Prints, Indusirial Piot No. A (227, 228 Trans Thane Creek Industrial | | tinued re-discovery of its civilisa- On the eve of the consecration leadingto the centenary of Indepen-
Eamings Per Sharg Area, MIDC, Mhape, Mavi Mumbai, District Thane - 400710, . 1heri » h id had al d 7 theti £« hal
o T R T T ) R = tional heritage: ceremony, the President had also  dence”thetime of“an epochal trans-
Dilued woai | wos] e ] 0w wm] o8| |ne. Deseription of the Property s mﬂmu “The construction of the temple  pennedanote tothe Prime Minister, ~formation”.Remindingthe citizens of
] "-'I'E! abm-{! fE!Ei.l"ﬁ hane t"]e“ I'{!I.'HJI'-"EIj I:I'll |hE -3L|'§]|| mmm"[ﬁﬂ :In,:] ammUEﬂ tlln' 1] I:k]ﬁr:] [:4' ﬁrm{lm ﬂl '.!'"1 m[:e'lﬂg Heldelmrg E M-T"4-4-H$E-d. F'rll"“nlill'“lg Mﬂﬂl'liﬂ-'& Commenced after :tl:le due ].Udi.Cial Callil’lg .the eVel’lt an uninhibited thEi].‘ ful’lda.mental dutie?, She S.aid:
held an 25.01.2024 with special edition, high pile delivery with process and the decision of the high-  expression of the eternal soul of “These duties are essential obliga-
£ The above is an exiracl of Be defailed format of Quarery Firanceal Results thed with the Stock Exchanges under standard accessories, Make: Heidelberg Rg. R, i in @ i i it i
Regulation 33 of the SEB! {LODR) Regulations, 2015, The full farmat of the Quartady Financial Resulis are avaiiable 1. | Druckmaschinen, Aktiengesefischaltia {on as is| g ﬂns:mm_ &,00,000/- est court of the Iand'....Now it S.tal’.ldS India.“We are fortunate to Wltl’lgSS tions ofeveryc1tlzentowa}rds makm.g
on the Stock Exchange websAn i.e wwi.bsaindia.com and Company websts e, www valoxndusireslid in where is basis) situated at industrial Piot No. | as a grand edifice, giving a befitting thecommencementofanewcyclein  Bharat a developed nation when it
For and on Behall of the Board of Dicectors of ﬁﬁzuzfﬂ:vmi:ﬁﬁﬁ:mHTELILE: if[ﬁ:i?h:::?c. expression not only of people’s faith thg resurgence of ournation,’shehad  completes 100 years of indepen-
VELOX INDUSTRIES LIMITED : : - : but also as a testament to people’s  said. dence. Here, I think of Mahatma
Gde | | ThekamasiMeney tispos sl ba dapositad on oc o J0.02 IR U Pk 5.0 enormous trust in the judicial InhertelevisedaddressonThurs-  Gandhiwho had rightlysaid,‘No peo-
Debashis Mukherjes Duztails of EMD and other docurments to be submitted to service provider on or befons »sh id.OnWed d h d . M id her h leh . ho th h v of
Place : Micrbai Managing Dirsctor & Chairman | | 20.02.2024 up to 5.00 pm. process,’shesald.On Wednes ay,the ay evening, Murmu said her eart ple haverisenw qt ought onlyo
Date ; 25.01.2024 DHN: 00537728 | | Date up to which documents can be deposited with Bank is 20.02.2024. Union cabinet had adopted aresolu-  was filled with pride at seeing “how  rights.Onlythose did sowho thought
For detated terms and conditions of the sale, please refer the link “E-Auction” proviced in | | tion congratulating Prime Minister  farwehave travelled despiteadversi-  of duties”’
canara Banks websile {wwnw.canaraiank.com) of may caniact fr, Parlosh sumar | | Narendra Modi on the consecration  ties”“The 75thyearof the Republicis The President also made a special
AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED O e, [gk. To: P e ceremony, stating that while “the trulyahistoric milestoneinthejour- mention of the birth anniversary of
: Mr. Sumit Kumar Manager, (Mob No,: 9345332323) E-mall id : ch6289gcanarabank com Y g whtle Y cm jour : birthai yol
Regd Office: TACO House, Plot Mo. 200B FPND&S, V. G, Damle Path, OF Law Callege Road, during office hours on any working day or the senvica provider Mis. C1 India Put. Lid. Udyog body of the country attained inde- neyofthenationin manyways.Thisis = formerBihar chief minister Karpoori
Erandwane, Pune: 411004 | Email ; cs@autostampings.com | CIN: L2B932PN1990PLCO16314 Vihar, Phase-2, Guif Pefrochem Building, Building Mo. 301, Gurgaon, Haryana, Pin- ; ; ; ; ;
: | Gk ¥ ping I i . 122015, hie. Bhnik Parsdya ~ Mob, No. BEGAGE205T (Contast Not811244302020/21 pendence in 1947, the Pran anespecially festive occasion, justas  Thakur,who has been awarded 'Fhe
EXTRACT OF UNAUDITED RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023 32/23/24, supporti@bankeauctions com: maharashtra@eindia.com) PratishthaofitssoulwasdoneonJan-  we celebrated the unique greatness  Bharat Ratna posthumously, calling
(INR in Lakhs) sq.| | uary22,2024.and “everyone expe-  anddiversecultureofournationdur-  him the “tireless champion of social
Quarter Ended Niwt Months Ended | | Date : 25.01.2024 Authorised Officer | | rienced spiritualbliss”. Theresolution ing the Azadi ka Amrit Mahotsav, justice”. “Karpoori ji was one of the
v Particulars Dec. 31,2023 | Sept. 30,2023 | Dec 31,2023 | |Place : Mumbai Canara Bank, ARM-Il Branch | | g3id Modi had fulfilled a dream that ~whenwecompleted 75yearsofInde-  greatest advocates of backward
{Unaudited) | (Unsudited) | (Unaudited) the “Indian civilisation had dreamt  pendence,’she said. classeswho dedicated hislife for their
1 | ‘Totalicome fom coeraliohs 21 66496 2123160 §4,829.32 “Tomorrow is the day when we welfaFe. His lifewas a message. I pay
2| Met prafit {josa)for the period 41195 398,50 ETTIT : S celebrgte t.he commencement of 'Fhe my trlbqte to Karpoori ji for enr}ch—
(before tax, exceptional and | or extracrdinary items) J AYASW AI_ N E c 0 I N n u ST RI E s I_I M I T E n Constitution. Its Preamble begins ing public life through his contribu-
3| Metprafit/ (loss) for the period alier tax 47395 338,50 1,255.06 CIN . L26920MH1972PL 016154 with the words ‘We, the People of tions,’she said.
(after axcepSonal and | or extraardingry Hems| .~ — . . . _
e T o TR T Regd. Office : F-8, MIDC Industrial Area, Hingna Road, Nagpur - 440 016 (India). Indi’ highlighting the theme of the ~ ~ The President also made a men
Attty b : : ; E-mail: indi | Websile: indi document, namely, democracy. In  tion of several landmark events over
licomprising peoit | floss) for the pariod (ahet iax) and mail: contact@necoindia.com | Website: www.necoindia.com _ . . : . .
saher coenprehensive income [afee tax)] (¥ in Lakhs, except per equity share data) India, democratic system is much thelast oneyear,including the G-20
& | Exuily shews capital {Facs vahus INR. 10/- gadh) 1,506 44 1.686.44 586,44 Extracl of Stalement of Unaudited Financial Results for the Quarter and Nine Months Ended 31" December, 2023 older than the concept of western =~ Summit, Chandrayaan landing on
B | Fthervesexchding rexshution reaeres . § EE:S{EH H'"Em}fgﬂmﬂ EE:SEEH democracy. That is the reason why the Moon and passage of the
: s ¢ ) : [(4 s
7| Eamings ! {Loes} per shars {of INR. 1V- sach) (nol annualised) PARTICULARS 11129073 | 31.12.2023 | 31 12 2022 Indli,ls calle‘d the ‘motherof democ- women’s BIH.. The G20 Summit also
Basc: .".;ﬂ 295 ;.5_5_,1 T 4 UNAUDITED | UNAUDITED | UNAUDITED racy, she Sald.. o bopsted India’s emergence aS. the
Diutad: INR 298 251 14 1.| Total Income from Dperations 155619 452212 168558 Murmusaid the countryisin“the  voice of the Global South, adding a
NOTES: _ _ 2.| Net Profit for the period (before tax and Exceptional items) 11864 28362 10006 ) necessary element to the interna-
1. The abowe unaudited financial ressulis have bean reviewed by he Audi Commitiee and approved by the Board of Directors of | 1 3 | Nt Profit for the period before tax (atter Exceptional items) 11864 28301 4951 tional discourse” she said.
the C oenperty al e rsspiicive mietings held an January 25, 2024 4.| Net Profit for the period after tax (after Exceptional item 8876 20795 5768 ! I
2. Th abave s an exiractof the defaled formal of quarieny and rine monihs endd unaudted fnancial resuss fled win e | | 2| 2 E‘»ull'rlpr;h&:;:: Irl:urnl; I:: 1‘.11! P;”:d ptional items) S. E. RAILWAY — TENDER On the women's reservation Bill,
Saock Exchanges under Reguiation 33 of e SEBI [Listing Obligaticns and Disclasure Resuirements) Regulatins, 2015, The : - 3 , . : he said: “When more women will
full farmat of the quaredy and nine monlhs ended unaudiled financial resulls i5 avalable o Stack Exchangs wabsile [Comprising Profit for the period (after tax) and Other Comprehensive 8815 20611 aTe0 :Eﬁﬂl;::r:;; .EnG-EiU?NEdEHGE-GI S € Sla dd W € 0 EW(} € HW .be
{www bsaindia com . www.nsaindia.com) and an Company's websile www aulcstampings. com By order of the Board Income {after tax)] TR 288, Tencer s "_WM %nvo ved 1n matters‘ O co . ectlx{e
For AUTOMOTIVE STAMPINGS AND ASEEMELIEE LIMITED 6. | Equity Share Capital 97099 97099 97099 by r..m_ef Project Manager, 5.E.Railway, importance, our administrative pri-
it Gosd 7.| Other Equity {excluding Revaluation Reserve as shown in the Audited Balance - - - Ranchi for and on behalf of The President orities will be more in tune with the
. o Sheet) of India for the following work: Hame of »
E!;? ; 5::an 26 2024 ATATA Enterprise BIN E;%rg?g 8.| Earnings Per Share (of Rs.10/- each) work @ Upgradation/Modernisation of needs of the mas:s?s. .
: — d) Basic after Exceptional items (Mot Annualised)” 091+ 214 0.59* infrastructure of existing Goods shed And on Indl.a § Space achieve-
b) Basic before Exceptional items (Not Annualised)* 0.91* 2.15* 1.1 at Mamkom, Tender value : T 22 61,36, ments, she mentioned the proposed
' t) Diluted after Exceptional items (Not Annualised)* 0.91* 2.14* 0.59* BOR .05 Tender Closing date & time : Gaganyaan mission the Country's
ARCHIDPLY AHEH'D'ZL? IHDESILEIE;S: LIMITED d) Diluted before Exceptional items (Not Annualised)* 0.91* 2.15* 111 10.02.2024 at 11,00 hrs. Tenderers can first manned space fiight_ “We have
b i IN: LES110UR1DOSPLODIRSS - ! ; , A,
Regd. Offlce - Plot Mo, 7, Sectar - 0, Integrated Industrial Estates, Sideul Motes : {a) The above is an exiract of the detailed format of Quartery and Nine Months Financial Results filed with the Stock Exchanges on “'Ej_i tive el searaRraps. gow i T always been proud of our scientists
Pant Magar, Udham Singh Magar, Rudrapur , Uttarakhand 263153 25" January, 2024 under Requiation 33 of SEBI (Listing Obligations and Disclesure Requirernents) Regulations, 2015, The full format of the | |onfine tendering. E-Tender notice is and technology experts,but nowthey
Corporate Office: 219, 131 flopr, W H.S, Kinti Magar, Mew Dehi - 190015 Duartedy and Nire Months Fmancial Resulls ane avadable on the Stock Exchanga websiles (www.bseindia.com & www.nseindia.com) and lhe | | avallable on notics board in the offics of imino farhioh h’ f
Ph.: 05044-250270, 1145542555, Fax: 05044-250260, Company's Website (www.necoindia.com). [b) The shave results hawve been reviewad by the Audit Committee and approved by the Board of | | Divisional Rallway Manager (Enag). S.E are.alm'mg arnig ert' anbeforeand
E-mail: csi@archidply.com. Website: www.archidply.com, Diraciors af their meeting held on 25 January, 2024. The Statutory Suditors af the Company have cared out a Limited Review of the above results. Rallway, DRM Building, Ranchi-834003, dehverlng too,”she said.
Extract of Un-auditad Standalane Financial Results Faor Jayaswal Neco Industries Limited (PR-1062) .
For the Quarter and Nine Months Ended December 31, 2023 : Arvind Jayaswal )
Amaurt in Lakhs [except EPS) :Ii:'_gi i:ffpun 2024 Chairman T
- ; anuary, DIN : DO249864 1 P MK
i _ i Wuarter Ended Mirka ¥ionihe Yoar IN THE BOMBAY CITY CIVIL COURT AT BOMBAY
Mo, Particulars |Un-Audited| Un-Audited| Un-Audited| Un-Audited|Un-Audited| Audited BRANCH AT BORIVALI, DINDOSHI
3-Dec-23 | 30-5ep-23 | 3-Dec-22 | 31-Dec-23 | 31-Dec-22 | 11-Mar-23 COMMERCIAL SLIT MO, 352 OF 201
1 | Total income from u:up&rat.n:nns 1047208 [ 10803.65[ 1030318 | 342805 |3M6R51 4145018 BANK OF BARDDA |
2 | Met Profit/ {Loss) for the period f___-—_____“ A Public Sector Bank, Conatituted Under the Banking Companies [Acquisition )
[bafare Tax, Exceplional and'or }‘55{} ClA Tfﬂ' ASSOGIATE“ ALG“H“LS & BHEWEHI Es I_Tn_ & Transfer of undertakings) Act, 1970 Having Head Office at Baroda Bhavan, )
Extraordinary items) 211,10 392 78| 28B093 oi15685 | 123286 | 1651.15 W CIN: L15520MP1989PLC 049380 R C Dult Road, Alkapuri, Baroda 380007 and on of their Branch Office)
3 | Met Profit 7 {Loss) for the period ) - T T ) amongst others al Lokhandwata Comgplex Branch, 001, Ground Floar, Vashu | o
bafore tax (afler Exceplional andfor Regd Office: 4th Floor, BPK Star Tower, A.B. Road, Indore - 452008 (M.P) Precincl, Lokhandwala Road, Andheri {West), Mumbai-400053, ]...Plaintiffs
| Exlraordinary ilems) 21110 82 78| Z8BB3 81565 | 123285 | 1651.15 E-mail: investomrelationsi@aablin, Website: weww.associatedalcohols.com, Ph. 0731-4780400 . versus ] . .
4 | Net Profit/ (Loss) for the period BHANUMATI SOLANKI, Adult Aged 38 years, Sole Propristress of Mis, Infinity |
after tax (afier Excaptional andior Enterprizas, of Mumbai, Indian Inhahbitand, carrying on business Af Gala No.2| )
1 P F &7 Floor, Plot No. 282, Mavratna Arcade Co-op. Socely Lid., Bazar Marg. )
Exfracrdinary items) 146,44 28918 22268 BEG.44 96146 | 122250 - Y i = R £ 1 | :
& | Total Camprehansiva incama for , } l.l_m!:'a= I:IEIIII_I_ZIEI and Residing st inam No.1%, 17 Flgor, D Block, BMC)
the peviod [Comprising Profit lLoss BOMBAY Building, Maniji Rathod Road, Mumbai-400008, | Defendant
it e Al ' Take Notice that, this Hon'ble Court will be moved befors His Honour Judge Or (Smt,) Srishty
Comprehensve Income (aftertax)] | 13877  278.44| 22645 | 66561 | 97243 | 115375 Naalkanth Presiding in Court Room No.5 On 02.03.2024 a1 11.00 a.m in the forencan by the
& | Pald-up Equity Share Capital ahqvna_named_Pla:n1|ﬁfﬂnrf-:lh:!wu'rgrellef-:-..-
(Face Value of Re.1i- sach) 168650 | 1s06.50| 198650 | 1smss0 | 198650 | 198650 Extract of Unaudited Financial Results for the Quarter and Flantilt i ; 2 i
7 | Earacs Pe-Sias Nine Months Ended 31st December. 2023 a) thal the Dalendant be orderad and dacread o pay to tha Plainifls sum of RS, 5,55, 763.95
(Face value of Re. 10/~ eachi in n ry {#in Lakhs except EPS) {Rupees Five Lakhs Fifty Five Thousand Seven Hundred Sixty Three and Paise Ninety
i e :-ﬂ ik Five Only) (i.e. principal sum of Rs, 501,332/ plus uncharged interest amownt of Rs,
(for caninuing and deseatnuss Quarter Quarter Year 54,431.95 @11.90% p.a. from 01.04.201B to 31.10.201B) as on 31.10.201E under the
OperSicra) (Mot anhlicnc) S. Particulars Ended Ended Ended Viehicls Loan Facility, together with further interest @11 90% per annum, with manthiy
[amaunt in Rs.) _ Na. 31.12.2023 | 31.12.2022 | 31.03.2023 rest, from the date of filing of the suit till payment and or realization as per the particulars of
Basic ; 074 1.46 1.12 3.35 484 6.15 {Unaudited) | (Unaudited) | (Audited) Cilaim annexed and marked Exhibet “H' ko the Plaint
Diluted: 0.74 146 112 3.35 484 §.15 - bj for costs of the suit; and
1 | Joieh income irom Ligerations ki o 1R 08 ¢} fo such further and other reliefs &3 the nature and circumstances of the case may regquine
EXTRACT OF UN-AUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS 2 | Netprofit/ (loss) for the period Datedthis 12° day of January 2024,
ENMDED DECEMBER 31, 2023 _ (before Tax, Excﬂplm}nal and [/ or Extracrdinary itermns) 1773.26 1454.21 554814 _ -
Asmant s {ecopt ERS) 3 | Net profit / (loss) for the period Before Tax, For Registrar
i Quarter Ended Mine Months Year (after Exceptional and / or Extraordinary items) 1773.26 145421 B548.14 C"-'ﬁ'g‘""; '3':';‘:"-
No. Particulars (Un-Audited| Un-Audited| Un-Audited| Un-Audited| Un-Audited | Audited 4 | Met profit / (loss) for the period after Tax, Ll
31-Dec-23 | 30-Sep-23 | 31-Dec-22 | 31-Dec-23 | 31-Dec-22 |31-Mar-23 lafter Exceptional and [ or Exiraordinary items) 1256.81 1080.64 4155.60
1| Tofal income from operations 1047208 [ 10906.65) 1059942 | 31423.05 |30765.53 M174.52 5 | Total Comprehensive Income for the periad
2 | Met Profit/ {Loss) for the period [Comprising Profit / (loss) for the pariod (after Tax)
(bafare Tax, Exceplional and'or and other Enrnprﬂhenm-.-e Income [all:ré-r Tax]l 1255.51 1082 32 523704
Exirsordinary items) 110 ag278| 30038 | oises | 124377 | 165468 & | Equity Share Capital 180792 1807 G2 “1B07 G2 (Regulation 14 -;:F the Inscnhre ncy and Ean}:rupt::y Board of India
3 | Mt Profit/ {Loss) for the period 3 [ e s P o (Violuntary Liquidation Process) Regulations, 2017)
bafora tax (after Exceptional andior as shown in the Balance Sheet of previous year 34532 46 FOR THE ATTENTION OF THE STAKEHOLDERS OF
1 - Ll E - ] et w i S : o = T ] y
: N&;;ﬂﬁﬂ;m;m - 21110 J92.78( 30038 91365 | 124377 | 1654.69 & | Eaming Per Share (before extraordinary item) MECTAR LOYALTY MANAGEMENT INDIA LIMITED
i b esalid ooy (of T 10/- each) . Name of Corporate Person Nectar Loyalty Management India Limited
after tax (after Exceptional andor 3
bt , . Basic: 6.85 5.08 22.949 2, Eal&arlrmrp:lrallm ufltn:n'r.r:nrahz- Pﬁsr:n :-Hp!un'hur 12,201
Exfracedinary items) 146.44 28918 23122 BEG 44 965 12 | 122513 Diluted: £o5 £ og 25 94 i ! -
5 | Tolal Comprehensive income for the! z . ; : 3 :;m:rﬂy under which Cl:q:-i:lrale- | Regeetrar of Companias, Mumbai
pariod [Comprising Profit / {Loss) fon Motes | Person is incorporaied freqistered
the period (after tax) and Other 1. The above Is an extract of the detailed format of Slandalone Unaudited Financial Results for the Quarter and 4. Comporate identity numbear imited habiliy | UT4120MH2011FLCZ21304
Comprehensive Income (afer tax)] 138.77 27a14| 23408 | 68551 | OBD3 | 115620 Nine Manths ended 31st December, 2023 filed with Stock Exchange under Regulation 33 of the SEBI (Listing il Wufﬂwmmle Person | _ . .
& | Paid-up Equity Share Cagital ' ' obligations and Disclosure Requirements) Regulation, 2015, The full formate of the Unaudited Financial 8. gﬂ':”-“ﬂ‘ﬁ of the regstared Office and | A-503, Haly Plaza CHS Lid, Nocpur Complex Mira Roed (E],
(Face \alue of Re.1/- aach) 188650 | 1886.50| 198650 | 198650 | 198650 | 1986.50 Results are available on the website of the Stock Exchanges www.nseindia.com and www.bseindia.com | Principal office {if any) of Corporate Person Near Sheetal Magar, Thane, Maharsshira-401107
3 Ec:lfniﬁgﬁ i b el Lok el it stk and on the Company's website i.e. www.associatedalcohols.com g, Iéquu'mnrpn:;:.mmaen'entdnten' |29nd January, 2004
(Face valve of Re. 10/ each - 2, The above results were reviewed by the Audit Committee and approved by the Board of Directors at their _ RN Eormon -
(for cantinuing and discontinued meeting held on 25th January, 2024, A augur:ﬂfr?a agsttion ﬁﬂwﬂr':gr"m :;d'f?::fhswc;ﬂ?cm 123415, Bank S
pparations} (not annualisad) 3. The Office of the Director General (DG) of the Competition Commission of india (CCI conducted a statewide the Liquidator el Me i' a 3 Kool Mnm'r-. z r:a'hi-a1“1 [:IH‘F'
[amaunt in Rs.) - - 3 o _ _ zearch on 27 October, 2021 on the leading distillers of the state of Madhya Pradesh. In that connection, -E_var_rl.al_z ;:E i E%; o il .hi
Basic ; 0,74 1.46 1,16 335 488 617 a search was also conducted in the Company’s registerad office on the same day to examing the process of p "“I ' IIE‘:: : +;:-'$E E11T|:i-“ ST RN, LA
Dilied 074 1.46 1.8 335 A B8 &7 supply and sale of the Company’s products. During the pravious quarter, the Company had recaived an order Rea. No: IEi.EI-IP.ﬂ.-ﬁIJ"‘F‘ HIiEﬂ:'ﬁ'E{I"‘ 1810400
iy from tha CCI based on tha investigation report of the DG submitted to the CCI alleging cartelisation in the . . . T i i .
vt Y . ol (2 g supply of certain products. On challenging the jurisdiction of the CCl on the aforesaid order before the .| Last date for submission of claims 213 Febeuary, 2024 (Within 30 days from the ligudaticn
1 h& lce Sione &r'::insn:_nlialed i i”a"':ﬂl Fgults of Archidply 'f"'ﬁ_'fh"ﬁ'ﬁ Limited {"he Company’) Hon'ble Delhi High Court, the Hon'ble Court directed the Company to raise all its contentions before the CCl commencament dabat.a. Zand.January, 2024)
It Tt v . Crerilia it acony o6 Kucce Dy 1he B o Ditecaots OF U cumpan i thak Accordingly, the company has sought necessary clarification from GGl and is in the process of submitting its Mictice = hiereby givan that he Nectar Loyalty Management India Limited has commanced vountary
L"IE:'[‘:[‘I"IQIHE-'EI'.'I.I'."!"I January 25, Elil?d_ Aud Report of these I:-Ei’:-u“ﬁ- a5 required under Regulation 33 of SEBI (LODR) responses as further sought in the order. Till date CCI has not raised any demand in this matter and the |pquda|]___nh-nﬂ|'|.d,]a|'|u3r?l 2024 liguidation commencement date],
Regulations, 2015, has E'H”F’:'ml-‘ﬂlﬂ'j by the slautory auditors of the Company. _ _ Company doesn't percaive any unfavarabile impact, The skakaholders of Nectar Loyalty Managament India Limited are herety called ugon b submit a proal
RN B0 Linetickec TrBnCR fast ol Wb co/ipaiTy. e Daen DreQerng. K aoooic ance: Wil I fee: Arooliiing 4, The company has successfully commenced the commercial praduction of its Ethanal manufacturing facility of thei claims. on or before 21st February, 2024 (30 days froem the Iquidation commencement date Le.
51an|:|ar1.:|5 (IND AS) prescribed under sackion 133 of the Companies Act, 2013 read with Companies {indian on 13 January, 2024 at Barwah M.P In accordance with the provisions of Ind AS-108 Operating Segment, the 22nd Jarmary, 2024 ta tha liquidator at e address manticnad againstitam 7,
) Agcourting Standards) Rules, 2015 as amended _ managemaeant has dasignated the Ethanol business as an additional reporting segment alongside the axisting The Financial Crediors shall sutmit their proaf of claims by ekactranic means only, Al ogher stakeholders
3 Previous yeanipenod figures ias besen regroupediteclassified, wherever necessary o conform to those current year Potable Alcohals sagment. The Ethanol business was in the project stage as of 31 Dacember, 2023 and the may suibimit the proof of claims in parson, by past or by elestranic maans.
Eim'ﬁm“':'“ _ _ segment assets and liabilites peraining to the Ethanol segment as of that date amount to INR 21,550.72 Submisslon of false or misleading proofs of claim shall atiract penalties, adi-
4 The ful forrat of the rasulls is available on the websiles of the stock exchanges (wwwbseindia.com & Lakhs and INR 8,515.53 Lakhs respectively £S5 Manish Gupta
wiw.reseindia com) and on the company website (waw.archidply.com| i o i s 5. The figures for the previous perlod / year have been regrouped and reclassified to confirm the classification of Iléiqﬂl-llidﬁmrh?lr ”:{EEE ’Ikg?uﬂgilfgﬂaﬂnﬁgrgtﬁwi?ﬂﬂfgﬁ
] + i ! . - -
Sell- the current period, wherever necessary. For: Associated Alcohols & Breweries Limited oo AFA valid upto 19.04.2024
Rajiv Daga Sd- ; : Dake; 253.01.2024 E-mail; liguidation nectan@gmail.com / manish@rmges.com
Place ; Rudrapur Managing Director Place : Indore Prasann Kumar Kedia, Managing Director Placa: Maw Delhi Address: 207, Suchet Chambers, 1224/5, Bank Street
Date : January 25, 2024 DIN: 11412917 Date : 25.01.2024 DIN: 00738754 Near Faiz Road, Karol Bagh, New Delhi- 110005
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